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SBEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

Original Application no. 702 of 2024

Baljinder Singh
... Applicant
Versus
State of Punjab
.... Respondent

Short reply of Rajesh Kumar PFS Divisional Forest Officer, Ludhiana, in
compliance to order dated July 25, 2024.

Respectfully Showeth

1) That briefly submitted: Original Application No. 702 of 2024 with the
allegation of illegal cutting of about 30 treesFive years ago In Gurudwara
Bhujeana Sahib, Village Mulllanpur Dakha by some unknown persons without
seeking permission from competent authority and there by, have caused
damage to the Environment.The Hon'ble National Green Tribunal in its order
Passed dated 25 July, 2024. The operative part is reported as:

2) "In our view, compliant made in this application at the first
Instance, can be looked into by the concerned local authorities
and hence, we dispose of this Original Application by
constituting a Joint Committee comprising Divisional Forest
Officer, Ludhiana and Deputy Commissioner, Ludhiana.

3)  Divisional Forest Officer, Ludhiana shall be the Nodal Agency
for co-ordination and compliance.

4) The said Committee shall visit the site, collect relevant
information and it finds any violation of Environmental law,
would take appropriate remedial action in accoraance with law
within two months and submit a compliance report with
Registrar Génera/ of this Tribunal, who, if finds any further
order necessary, may place the matter before the Bench.




2.

5) With the above directions, this Original Application /s disposed
of.”

3)  That in compliance to the order of Hon'ble National Green Tribunal
the site was visited/inspected by the committee comprising Naib
Tehsildar, Mullanpur Dakha and Forest Range Officer, Ludhiana and
subsequently by the Divisional Forest Officer, Ludhiana. The
Committee came out with the conclusion that the site from where it
was alleged that 30 trees have been cutfive years ago, comes under
the ownership of private land of Mr. Kuldeep Singh Son of Beant
Singh Son of Dalip Singh and others have been recorded as CO-OWNErs
in Khasra no. 64//21 (5-18), pure chai and 64//26 (1-1) and at the
spot 2 rooms and boundary wall and empty place and flag Is
constructed and said Khasra no. copy of Farad Jamabandi IS

attached.(Annexure-1)

4) That statement of some private persons namely Santokh Singh Son of
Jagir Singh, Malkit Singh son of Sadhu Singh, Navdeep Kaur daughter
of Kulwinder Singh and Kuldeep Singh Son of Beant
Singh all residents of Mullanpur were recorded on spot in the
presence of Sarpanch Mullanpur which clearly shows that the land
from which it is alleged that five year back trees were cut is a private

land.

5) That on spot presently there is no evidence or remains from which

species or girth of the trees can be ascertained.

6)  That there is no restriction for a person to cut trees on private land
and accordingly there is no violation and no action is supposed to be

taken in this case.

Compliance report is submitted to the Hon'ble National Green

Tribunal.
Submitted by
SN
Rajesh kdmar PFS
Place: Ludhiana Divisional Forest Officer,
Date: 04.12.2024 Ludhiana Forest Division,

Ludhiana.
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TRUE TRANSLATION FROM PUNJABI TO ENGLISH

Office, Naib Tehsildar, (Mullanpur Dakha) Ludhiana:

To

Forest Division Officer

Ludhiana

Number 1988 /T.A Date: 21/11/2024

Subject: 0.A no 702 of 2024 Baljinder Singh Vs State of Punjab.

Reference: - Regarding your office letter No. 9972 dated 20-11-2024.

| it i hat
Regarding the above subject and the letter under reference, ILIS requested t

. . : ing to
action be taken as per the order. Necessary orders were ssued to the field staff. According

the report, the Patwari village of Mullapur was seen and the revenue record of which was seen,
according to the revenue record, the ownership of Kuldeep Singh son of Beant Singh is
recorded in Khasra No. 64//21 (5-18) pure chai and 64//26 (1-1). And according to the location,
have 2 Rroms and boundary wall and empty place and flag remains in Khasra Nos. (Which is

attached) Report is submitted for further appropriate action.

Sd/- Naib Tehsildar |

Mullapur Dakha Ludhiana

OFFicial NOueoreoesoreeesereseeeens Dated .oveve...

A copy of this is submitted to Deputy Commissioner Ludhiana (MA Branch) for

information and further appropriate action.
Rev Sd/-
5240/21-11-2024 Naib Tehsildar

Mullapur Dakha Ludhiana

True Trar='ation From
Punjabi h.ndi/Urdu info English
]\ 2TAN

NOTARY PLEV.'C (LDH))

O :
= [ Ashwani Jolly

LUDHIANA (PD.) | X
Regd. No. 2784

12 9 NOV 2024



TR
UE TRANSLATION FROM PUNJABI TO ENGLISH

Sir,
dhiana bearing No.23700-01/M.A.,

As per L ffi mm
etter of Office of Deputy Commissioner, Lu
Hadbast No.140 In

Dated: 07-11
. -202
4, spot survey has been conducted at Village Mullanpur,

respect of Balji i
jinder Singh Versus State of Punjab. As per Revenuc Record,

Kuldeep Singh
S : . . .
gh S/o Beant Singh S/o Dalip Singh & Others have been recorded as co-owners In

the Khasra N
0. 64//21 (5-18) and 64//26 (1-1), and at the spot have 2 rooms
red and the said Khasra Nos, COPY of Far

and boundary wall

& Empty place :
and i
Flag is being construc d Jamabandi is

. .
ttached herewith. Report is being presented.

4 | LUDHIANA (Pp.) | %
Regd. No. 2784

True Translation From
Punjabl Hindi/Urdu Into English

f P\.
L N

NOTARY PU“Bu\C (LDH)

2 9 NOV 2024



a a R. - ‘

a l"i ——

nnﬂxm 2018~ .

3

- —

———

4

“‘u

=2 G

S

|t'

W& T &7 M3 TI=T

d

frmT-

6

IHIAT T 5 T Sgar [T o |y3

oy

B854/ maw
(i Ty

(Fe3vd )
sy

JOHAHS &

usr 2 o 1

ety 43 3 uneg B U3 @ By e v

1/93 £

1/93 fimr

way a3 U3 uneg fiw ¥33 I finy

1/93 fifr )
v B 3@ afemmd i 1/93 i

@ﬂdmgﬁmuaifistowa?

g3 feoe e faw 2/31 fow
wafta fiw u3s foea fiw 2731 fow
w3 fiw V33 frea B 2/31 far
fta friw g s B 2731 fa

vty dq feue gravtu i J3a 959

fifur 3/31 5

dxz iw 33 efanmu fiiw 1/31 0
ws fifu Ja efanmy Biw 1/31 fo
ae @3 u3A) awu fezr ¥3a gasm 1/
f

wedts i Jaa wuft fiw J39 935

fiur 17248 fna

uamgﬁmxiwgﬁaqqaxjg

1/248 7

52

srarg B Jaa wufl i U39 gaan fiiw

1/248 o

farnrs Biw U@ yeult Brw V@ aasm

i 1/248 fhw
st i Jg oz w JIa goamwe
17186 v

warfly fw Jga e w39 Jas

1/186 £

it B Jaa fo Biw J3a gasm 3::

17186 £hy

weas fiw J3a wafta Biw J3a s i:

1/1116 fhr
sy Biw Jaa srafta B Jaa v
171116
v Biw J3g wafta M g v B
171116 fHr

st ch Tl st e T3 s B

171116 e

mfoea @a J3d) wafta fw Jag ws B
171116 [

@ J3d vafta B J3a we fiaw 11
i

us¢y da feuw gasdts tiw J3g i

fitur 1/186 i
Jravas fiw J3a ws i J3g muan

{3 R 5 &

Atea Bt - 28-11-2024 11:15.09:733 Ra9

)

1y

116

o= |
= gaaT M3

g o
fam

1-1
(0-5-31
arag. fea

15)

31.15

3115
aJ

frzas 3
14370-

79 14661

JdH3
TadH3

FIHTT] 7 EHMIHTET HB 3

W Zq8 nudzd dave

3 HBTUE

gge fFaam &

gguo\ﬂwomu&ﬁﬁgq&.ﬁgﬁwsma”ﬁw
1/372 i Wi esdts 94 feuer gsee fw u3d AO ™ !
Rim ot 30 ad amee fw vga mrg i 1/1116 R AR

16742

fi U33 sBee fw y3a wa e 1/1116 far W3 Jfem”

frgams Wia J

veed] @8 ws faards M 14/11/2024 3a avwfu@ea fea an 3|

Fiuted H'B 19ag3 HITHd 5d8 ¥ai3 J

davard! 2 a3y

—

B o it e, o s e

e

|




10

e a4 2/31 fam
Jga™ da 2/31 fam

a3 fiw d3a A fi U3 efenm
fiwr /372 fam

fif 1/372 fam

finu 1/372 fam

waudt3 &3 feae warew i ¥3g ng
firwr 171116 fam

seudts dg U3dt ware< i uzg wrg
finar 1/1116 fasr

fiur 1/1116 fis

S S —_— e

eans & 16352 B US: 2 gedm: 50 qaHardl & sMMHTET 983 By sy whuded,gavacd HBd
us 2 €2 A fit - 28-11-2024 11:15:09:733 H<d vewdl T8 W faaras M) 14/11/2024 33 BT feg Tad J




——214011/2024 37 fuGeg fed @@ 3 LK IR E

., | . . N | . | - - o S— | | | -
"\ ﬂ.«.ﬁ.@lﬁﬁ.bo)m 2017 Ew.l W HEBUAd.. &\dm.m.w. %.”l 140 IO..%\ H&Ud o ﬁ_lq_.m._.l Bitmra T——
.

i1z 3 T & TS fe 7. v
yee &/ | 43 AT .. =

wEA, | E99/ | WEF TTat w3 SeT | THIETE O Bt I dgar [TOE O (WO I
duged | Bars HTUS —

128 1451 | goehu iy ¥3g @3 fw U3g w8lu | Fos W Vsa WBelis My ygg | gg sl 1l 21 5-18 fF3as &

1/ 1283 fiwr 28/885 fimr e fw 1/8fom  srantas fiug (0-29-84.36) 14122 2

.Mmuﬂmll feaat3 fiw Jzg Gwerg flw usg U39 :m%w iy m.da A9 fifu 778 | YEH Yl 14145 A

W 1.2 ST B byl o ] 3 1 5-18 (0-2¢- 14152 2

et 0.72 Ftied fifw s nofiz flu yga mee | o U433 uifts i 1/4fm | 84.56) 14164

[ = 1 frw 1/8 fam Fiigd Hw U3g »+hi3 iy (ag ?

seehy 32 femer aBfeea M Uga well wlE i VAR Ao 14165 3

E
)
g
3

1
1

(U51) ardinp
AN...C gv'd v
T g

iy 1/8 ff e
HaE i U39 wadts fiiw uy3g mle 14213
i 1/8 frm , 14227
WaHas frw 39 wedtz fiw y3g mle 14249
firur 1/8 famr

: N ) ) i : .ﬂ Mh\;
TAetg fiw uzg Wy fHw U339 aag fifu N_- .;W
118 £ ik
Fudiu w33 72y i U39 agg i

| 529- SEE i oY
1/8 fdm % 4

; |
A4 =

o W 25/5/201 5 ’

IHBHI3 @3 uzal avadiy fiiw U3g

e (i 1/236 f I 3 HET M QU KB Misede wftmrer Ul At 18-3-2015 |
b ,r.. «_.._ . | : .33( ﬁﬁﬂidd&~?1.N! 1 M| i3

ifes da e gl iy s o a8 5, 11209 3aftH 5793 Uz 5 654 ?.5 . ,
1/354 o

7-2012 i3 Uz &, 25 it 11-9-2013 @t 5wy Jfenf I aa J §
\
Higes @3 uzat Gwrare i ¥39 sas ! w
e 1/118
uaifts @3 uzdl sandts fion J3g A ﬂ
e 1/118 fif
aanils @9 uzal efdes fitw Uyzg o _ .
frw 3/590 fm

a3 &9 uzEl avets fiu U39 i
fw 1/236 fam

a3 q9 u3e) Budta i y39 gmer
i 1/177

afenrs iy U3d wHa fiiw U34g gﬂb%
| 1/118 B

dravas dd feu= wWurg fiiw Jag fams
fiwr 1/354 fam

ughiies fw 33 wans i yag
Hufamra fiiw 1/708 fm

o el uzal Hmvefts J3g weedts
1112 fam

—

L L

aTE & 15006 a8 Ua: 2 FaHaTdl & aHMmen gedi3 i
U2 ¥ 1 oo

W oo S T M3 gagae g NGed M 1933 3t s g )
S . iear it : 21-11-2024 12:06:45:127 7 eadt =8 W faaas i,

—

S Sl )

B —— ;



g ot
famyr

& g &5t n3 T I |
sy e frfur ﬂH e
HW = n%q\m %«z‘m@ﬁmﬁ S e nﬂ. w Jfemqr ?wuﬂ :.a 3 5
@a..._.pw\ws_m B Ffiea firw V33 im %. \y3d n@ﬂ ?.E 7159 an. gUd d ?Eﬁm‘%mwm 53 .\m‘um,m.,m......: 118 8 ..EW wL ..g.mw.a mmw«wmzvmm@ ; & - -

b 21/1/2020 @ :913 43 ﬁ%..iu friut qum W as _.\..:m a% arda 3¢ B 50 e gy Pl 281885 W) @ oy s . = &

AN et e
< Sk ax?s_ﬁm 3?. :.wwiﬂ. w ?@Wﬁﬂrld Lw

33 uFApe : at'
ey - ﬁ?:.: ._\HAJ @ Q.P:x.. .nulﬂ I...a ¢J 5
m,maqmu 3& :m ,..d..d is Scm T% w qb%a ?w:ﬂ xﬁ u Lw

54 bl [

?% wo\:woé ﬁmﬁ:?.gzu ?E:.ud mi??..m 28/885 EH mdm
1177 o =4 @

taew
e S Ak - 1 . . ceve Pooh ——— M-

st PO EeS v ST

:.ua% 5 :.me 25 M&.\Bos .i amxm g uFsl m..la wé :um & 3&

TR vy 1572011 Bl 26/6/2020 73 feearts i 33 @xfra fiu /53 <R i 1112 T

fmmm & 15854| w50 ,iq wmm oS i 30 09- No p@ 2/11/2020 ﬁw am?ﬂm ?E ﬁm umnx ?zﬁ? B Sl o
' IN@L~

Rt \ )
age mﬁwvwa%wqu.« ?% _\m\wcwd .jm.ﬁZ?Eﬁm ﬁz?:ﬁmwam?:mqjag % feq 2.0 34T ﬁu\m.z%mycn mo:»\w wu: uu Nw; w}mém 19 ?mbohuo ?Hmn..dmo s R°5r L Gmo:zm ZhoJ ‘L C AR
‘mﬁ&o.ama_ I542/1308 Bporar 66/121-71//1072 arar 12-0 Prd 90/240 frmr warwra 4-10 3 78 T 200

" it & 20732 % wwar 71//1-2/1-2/2-8-9-10/1-10/2-10{3/1 @aav 37-17 fed 240/757 fom &4 1 -
: 5 1281/1451 & wwa 64//21 gaar 5-18 [<< 7 10/118 !

T21811-73I12-20/1 d=ar 12-7 f=2 207247 fovm gawad 1-0 3w 223
6,70,000/-3y@ = arfftu fiw 1773 Fn fiw W5 09 R =da g zmn:,d M. ¥ gede UM »(E 3 LA _Eﬂa 9 :mj ?é U3d | 1m.,2 a& Qlﬂ .,.§ :E ?H w &v% pn:ll et 3 xJ -
9P i y Snctﬂw«. ..13 Md.m mm.\. E Mo om wd E MQ@BOM‘ ..mc nd m.qd‘mzlm.?aﬁm . :...um i&w - .........w«.m”.mﬁ._«m : mm cu.u.w .m?md Y e Acdnilidia e
.......... St R . . poe o X ¢ = o .
Tg0_[¥amy 7 16262|mae it Faw 828, #1:20-08-21 e 24072021 25 sy g e mmwma_ g i3 b \uﬁﬂﬂd ro—--2 v : g 53 e u:§ & St e g 3
EINET - T BRSNS b etubins e fe3ams sia 3 3
age f& ﬂ Bmmuf i meoBoB ﬂmic ma _rql.. S Sir.d ?Eﬁa. g..am#: 1/24 3% m_ n&u_wéc smu“mw\m:mwwz..dm @saiﬂvu ..-,ii_ wo., 1275-12 . |
S S~ S I RIS T NI I e ST i’ SR Falpborsl Skl ' s 2011 wo_w T W37 B9 Nww Nww wwm wcm 1275 dwm‘ _wmu :: L
ToUNEd 7 , bz A zTs ?n:ux.ﬁ ECUs gy ﬁalzﬂiaﬂ- e - |
P {67 stz Vw.ﬁ M:. wwugwn Py Mq aauwkawmdwm% M_@:MH o v fo|3 A THT s o ,M@@ WA TS it /s 2016-17 & W 53 731/789-733/796 |
= d.ﬁmﬂ:ﬂ I d" T
" OF < gm&:ﬁ l.ﬂmu | epT e Ld..wnqw
7347978 @.wﬁ-sﬁ\:f-sa 1446-1447-1281-1451-148 /1735 ?maaiﬁ&%:aﬁaﬁwﬁmwj f..\z..m..a ...... 7.9 =3 i — —— i |
..................... s et tusawn b AV EEORL e sane - - - .4 / § m'l. ~ ( o Vi~ \ :L..w 4 L&
gge  [P3ag @ 16547|9ae eHIa §99. woww 8\5&::8 ofta [i.28-10-22 frzars 31 12/12/2022 7 %q%%mﬁ TRELL TH3 BT VTF TANM: f EE} 144} 1/12 & .3 5.1?1
ez Wia|d OO U—.. . e 197 X (e B 13 s S e B ..
e e 7 P42 a mis afrs Bt 2/5/2023 v WS  FeT :i o 2 f &t eI Fadiieie Rel e wo:oswofu b 0 052023 s o ot e 3 2wz 77 304 At 01-06-2021 5w 6,70,000/-17% (2 By 33 T3 fna?)
|50 e A Al 17 4o SRS ,E gftmrer Snidm«ﬁ.& Fraa mmm«?an n!%,ﬁ.wd JF < ,u..m:u_ N IR T — = v e —
...................... e maﬁaiﬁ 33 TS ?Ei 1: w8 R vaw ,ir% o«u..nf:oui
B e ﬁ N

qge ?ﬁi w E\m,dnﬂgﬁ a% wo\&movu .ﬁ u..,.,.m RE ysg zd&u ?E 5m H@a _..s :m an.

qqn. .Em 5167 fegetpas wzeom B ::\mow\_ vl :#I AanTad i & nﬁdw.d &a %4d mmzwu o :Q 15-12-
18/4 fus 1311

19//16-17-1B-19/1-2212-23.24-25-65/115/3-16/1-5113/2-13/1  fyrz 17/3 fum 18/1 fiz 18/2 s 18/3

o.wu o5d 9edd U3J 443 o“mo m: 4-1-2024 fog2ug veda ¢ w53 73 ﬁi szmm 3: U337 umvm fw YRaT 9T
A 17/30m 18/1 M 1372 w1273 Bes 1814 s 10/2-17/1-724/16 fies 17 Bx 24 B 25 Bew 16 fes 720714 -15 7245

A12-7312-TBI-10-1 {/1-72/6/1-73//4/2-20/1-  64//21 &=a" 0-6 3/3 7w 4,50,000/gu? gan ltes m i TEta 9 fispifes .21 33 9979 Apad um fe &wﬁ Hedht 3 | )
Hge gue & P6- egddus waeam B 30/11/2023  »iw af 3 pret) 34 ?3@33 vt vt & fea i |za 5576 1534 Bt 20-11-2023 Af< T 309 UN df3 fm @ HImed 3 esfan 73wa 2033 it 18-2 2009 = 3811 5 wam am 7 w3 [
39 fsmeedis aaa st 5t and a.?,ﬁ fentes Twe feisa %& Y BBTH 9 m?%% =e3 10,00, 000/gu ﬁﬁ ait maw Qr B

......

24 w3 3fyE ©F vamsitz @9 uIet Y i U39 9 firw =aa uwar
25 fix-16 s, 72/114-15-5-4/2 6/1,73//2-9-1-10-11/1-4/2-20/1,64//21 995

Ec 9.&...:%8 ?ﬂ&éﬁ :ﬁdﬂ =Y :\Soﬁ nivl n%p..m A ava mrag Wﬂ 33 %44 888& amg 16-07-2024 233 mamy,mm moma ﬁmz :w 3 2!
19/16-17-18-10/1-22]2-23-24-25, 65//15/3-16/1,51//13/2-1311 bz -17/3 Bz - 18/1 fiz -18/2 fzs-18/3 e-18/4 aa-ios.::. 721116 fg-17 fhs-24 -

—V oo OOO\ gn % 1 .w{- |: ??.& uv— ﬂdah\qn mN.Cv} gﬁ?ﬂ vd% ?g Yg q g 4 IPTUEEp—————————— PSSR RS STP PP SOt ape IR PRSP S
Hae ?%ﬁf 5 Zwb mﬂ. 43; 593 2024-25/104/1/1783, Jﬁ% am: 21-10-24 ?dmﬂ ?% 5::82 T3 mmz.mm mgﬁi ofewg i b3qd me u\n@o fir aga JHt g om Uad wadta fiw u3g s fing 3/590 i & dfewe
frgars uz3ts sdt un o - 1 | e |

asgm 5 ganard 1 sHMTET w3 i ﬁmzﬁmmmm 3 Vg alu@es v faaas wafha sas vans3 9

QQ

a8 Us; 2

aans & 15006

12

futear i

: 21-11-2024 12:06:45:127 A

FIHIdl ¥ TH3I™NT

—
4

s - e ——

T T——

- =4 >



TRUE TRANSLATION FROM PUNJABI TO gNGLISH Jhiana
Jamabandi - i - jstrict Ludht
: - : year 2016 - 2017 <___mmm Mullanpur Imacmwa No. 140 ._.m:mm_mgc__mbm\mm\ww_mmm\@\\\\ 8
Khewat Khatoni Name & Detall of Owner Name & Detail of Kind of & J).ﬂm.m\w.\w,:a of land Bemparss
No./Mall/ No./Rent Cultivator Irrigation Muraba
patti Khasra NO-
Numberdar
. ation No.
128 1451 Kuldeep singh Son of Beant Singh | Jagmail Singh Son of | Bore TV 5-18(0-29-84.56) Pure s ﬂchﬁ Sale
1/1283 Son of Dalip Singh 28/885 Share Malkit Singh Son of 6 14145 Sale
p—— Inderjit Singh Son of Ujagar Singh | Soan Singh 1/8share | Total Part 1 5-18(0-29-84> v w“”ww .N__”
Total 1.92 son of Wariam Singh 1/12 share | Jagmohan Singh Son 14165 Sale
Revenue 1.2 Bhupinder Singh Son of Ajit singh of Malkit Singh Son 14184 Sale
Cutting 0.72 Son of Soan Singh 1/8 share of Soan Singh 1/8 5 Kanal 18 Marl2 14213 Sale
Navdeep Kaur Wd/o Kulwinder share Navdeep Kaur ( 0 Hectaré 29 Air ) w“wmw W__M
(Patti) Gurian Singh Son of Ajit singh 1/8 share wd/o of Kulwiner 84,56 Centaire ) 14256 Sale
(Numberdar) Jagmail Singh Son of Malkit Singh singh Son of Ajit 5 Kanal 18 _soq_bu_ Report No
Fauja Buran son of Soan Singh 1/8 share Singh 1/4 share (0 Hectare 29 \ r) 529 Court order
Jagmohan Singh Son of Malkit Bhupinder Singh Son 84.56 .nm:nm:m w“wmu wwﬂb%.“ Magistrate Ludhiana
Singh Son of Soan Singh 1/8 share | of Ajit Singh Son of West order regarding Mutation No.
11209 & report No 654 Dated 4-7-2012

Jasvir Singh Son of Santokh Singh
Son of Kehar Singh 1/8 share
Kuldeep Singh Son of Santokh
Singh Son of Kehar Singh 1/8

share
Kamaljit Kaur Wife of Ramandeep

Singh Son of Jaswinder singh

1/236 share
Mohinder Kaur Wife of Gurdev

Singh son of Hari Singh 1/354
share

Mohinder Kaur Wife of Ujagar
Singh Son of Nahar Singh 1/118
share

Paramjit Kaur Wife of Jagjit Singh
Son of Sadhu Singh 1/118 share
Karamjit Kaur Wife of Davinder
Singh Son of Lal Singh 3/590
share

Kamaljit Kaur Wife of Kamaljit
Singh Son of Labh Singh 1/236
share

Gurmeet Kaur Wife of Lakhvir

Soan Singh 1/4 share
partner

and report No. 25 Dated 11-09-2013 fro

stay
is presence on dated 18-03-2015 0




Singh Son of Rulda Singh

I/’l\\\\\\\\\
1/77share

Kalyan Singh Son of Amar Singh
Son of Laljit 1/118 share
Gurcharan Kaur Wd/o Maghar
Singh Son of Kishan Singh 1/354
Share

Dharminder Singh Son of Darshan
Singh Son of Mukhtiar Singh
1/708 share

Biha Bibi Wife of Nazamudin
Alfideen 1/12 share
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TRUE TRANSLATION FROM PUNJAB|

- Jamabandi year 2016 - 2017 Village Mullanpur Hadbast No TO ENGLISH chia pistrict Ludhiana
6 EE
Khewat Khato . L e Remarks
ni . land
No./Mall/ o Name & Detail of Owner Name & Detail of | Kind of T Ared g Kind of
. -/Rent Cultivator Irri Muraba
patti rigation Khasra NO-
Numberdar
Mutation No
854/842 928 Surjit Kaur Daughter of Pakhar owner _—T 711005311 :ﬁo.:a:cao
Singh Son of Ram Singh 1/93 64//26 14661 Heritage
0 share s p 1:1(0-531:4%) s W
: art1 Mutation Date - om
Pritam Singh Son of Pakhar Singh Baldev Singh Son of Sadhu Singh Son of
Son of Ram Singh 1/93 share Wariam Singh 1/372 share Is heritage in
(Patti) Gurian Anoop Kaur D/o Pakhar Singh Son 1 Kanal 1 Marla favour of Dalvir Kaur Wd/o Baldev Singh
AZc_.:Um_dm : ir . Son of Sadhu Singh 1/1116 share Baljit
" of Ram Singh 1/93 share (0 Hectar® 28 V Kaur D/o Baldev Singh Son of Sadhu

Fauja Buran

Maha Singh Son of Wariam Singh
1/93 share

Ujagar Singh Son of Wariam Singh
1/93 share

Rattni Wd/o Inder Singh 2/31
share

Jagir Singh Son of Inder Singh
2/31 share

Bant Singh Son of Inder Singh
2/31 share

Pritam Singh Son of Inder Singh
2/31 share

Dalip Kaur Wd/o Gurdeep Singh
Son of Chanan Singh 3/31 share
Mallan Singh Son of Wariam
Singh 1/31 share

Nand Kaur Wife of Ram Dita Son
of Harnam Singh 1/248 share
Malkit Singh Son of Maghi Singh
Son of Harnam Singh 1/248 share
Narlan Singh Son of Maghi Singh
Son of Harnam Singh 1/248 share
Jagat Singh Son of Maghi Singh
Son of Harnam Singh 1/248 share
Glan Singh Son of Maghi Singh
son of Harnam Singh 1/248 share
Nazar Singh Son of Ditta Singh
Son of Harnama 1/186 share

31.15 Centaire

31.15 Centaire )
1Kanall Marla

(0 Hectare 3 >_V:

Singh 1/1116 share Jaswinder Singh Son
of Baldev Singh Son of Sadhu Singh
1/1116 share Mutation has been

_sanctioned.
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Bakshish Singh Son of Ditta Singh
Son of Harnama 1/186 share

Jita Singh Son of Ditta Singh Son
of Harnam Singh 1/186 share
Swaran Singh Son of Jagir Singh
Son of Mal Singh 1/1116 share
Santokh Singh Son of Jagir Singh
Son of Mal Singh 1/1116 share
Gurmail Singh Son of Jagir Singh
Son of Mal Singh 1/1116 share
Nasib Kaur Wife of Jagir Singh
Son of Mal Singh 1/1116 share
Mohinder Kaur Daughter of Jagir
Singh Son of Mal Singh 1/1116
share

Kiko Daughter of Jagir Singh Son
of Mal Singh 1/1116 share
Balwnat Kaur Wd/o Taranjit Singh
Son of Bhajan Singh 1/186 share

Gurcharan Singh Son of Mal singh
Sukhram




TRUE TRANSLATION FROM PUNjA

B ISH trict Ludhiana
Jamabandi year 2016 - 2017 Village Mullanpur Hadbast No H_a._.o m—.,_m”__m:n_hq\_.uw_w:m D 8
1 2 3 4 . 2 0 .—.m—.—w._mg\ 7
| $o 5 : land Remarks
Khewat Khatoni Name & Detail of Owner Name & Detail of | King of uﬂm\mm\..m\ Area & Kind of
No./Mall/ No./Rent Cultivator Irrigation s sra NO-
patti Kha
Numberdar
‘.

1/186 share ——

Joginder Singh 8/31 share

Nand Kaur 2/31 share

Harnam Kaur 2/31 share

Malkit Singh son of Sadhu Singh

Son of Wariam Singh 1/372 share
Baldev Singh Son of Sadhu Singh v
Son of Wariam Singh 1/372 share
Dalbara Singh Son of Sadhu Singh
Son of Wariam Singh 1/372 share
Manpreet Kaur Wd/o Jagdev . . .
Singh Son of Sadhu Singh 1/1116

share

Lavepreet Kaur D/o Jagdev Singh
Son of Sadhu Singh 1/1116 share
Gursharan Singh Son of Jagdey

Singh Son of Sadhu Singh 1/1116 :
share

12 9 NOV 202



pakha District Ludhiana
x:mimﬂ

;

Khatoni Name & Detail of Owner Name & Detai
etail

No./Mall/ No./Rent 2

Culti :
Datti ultivator Irrigation
Numberdar

Through Mutation No 14958 Dated 10-3-2018 from Bhupinder Singh Son of

: . v Singh Sran Son
: ! Ajit Singh Son of Soan < hare is sold to Gurinder Singh Sran Son of Jagdev Sing
of Naginder Singh 7/59 share Mutation has been sanctioned. 23N Singh 7/59 %
Through Mutation No. 15608 Dated 21/1/2020 from Paramiji
1 1/118 share. Mutation has been sanctioned.

d
Kind of Muraba & Area & Kind of 1an

Khasra NO-

; . | Son of Babu Lal
t Kaur Wife of Jagjit Singh Son of Sadhu Singh 1/118 share IS sold to Hori Lal 50N of Bikham La

Through Mutation No. 14910 Dated 30-01-2018 from Kuldeep Singh Son of Beant sin
Tmm:m: 28885 share Mutation has been sanctioned. :

q.gocm: Mutation No. 15462 Dated 24/7/2019 fro Gurmeet Kaur Wife f Lakhvir Sin
Singh 1/177 share Mutation has been sanctioned.

gh Son of Dalip Singh 28/885 share s -old to Baldev Kaur Wife of Zra Singh Son of Bharpur
ing -

8h Son of Rulda Singh 1/177 share is <old to Charanjit Kaur Wife of Prem Singh Sn of Bhag

Through Mutation 15720/1 Dated 26-06-2020 from Inderjit Singh Son of Ujagar Singh Son of w
Singh 1/12 share Mutation has been sanctioned.

ariam singh 1/12 share is sold to Paramyjit Singh Son of Inder Singh Son of Bakshi
Through Mutation No. 15854 th. wasika No. 672 Dated 20-09-2020 Dated 2/1/2020 from Dharminder Singh Son of Darshan Singh Mukhtiar Singh 1/708 share is sold to Baljit
Kaur Wife of Balbinder Singh son of Karnail Singh 1/708 share. Mutation has been sanctioned.

Through report No. 394 of Loan received Dated 1/6/20211 today Kuldeep Singh Son of Santokh Singh Son of Kehar Singh is present a deed forloand having sr. No. 106 Dated
01-06-21 to Naib Tehsildar Mullanpur and Sr. No. 1733 Dated 1-6-2021 office of Kngoo Ludhiana West according to Khata No. 2076

7232 Khasra No. 7//1/-2/ 1-2/2-8-9-10/1-
10/3/1 Measuring 37-17 into 240/757 share 12-0 into Khata No. 773/844-845 Khasra No. 50//22/-23/1-57//2-3/1 Measuring 22-19 in to 40/459share into 2-0 and khata Ni.
1280/1448 to 1450 Khasra No. 72//6/1-73//4/2-20/1 Measuring 12-7 into 20/247 share into 1-0 Khata No. 1281/1451 Khasra No. 6

4//21 Measuring 5-18 into 10/118 into 0-10
Khata No . 1542/1308 Khasra No. 66//21-71//10/2 Measuring 12-0 into 90/240 share to 4-10 total Measuring 20-0 Loan received Amount of Rs. 6,70,000/- by Kuldeep Singh
Son of Santokh Singh Son of Kehar Singh from HDFC bank Ltd. Branch Raikot.

Through Mutation No. 16261 th. wasika No. 827 Dated 20-08-21 Dated 23-09-2021 from Navdeep Kaur Wd/o Kulwinder singh Son of Ajit singh 1/214 share is sold to Rupinder
Singh Son of Mohinder singh Son of Bhagwan Singh 1/24 share. Mutation has been sanctioned.

Through Mutation No. 16261 th. wasika No. 828 Dated 20-08-2021 Dated 23-09-2021 from Navdeep Kaur Wd/o Kulwinder singh Son of Ajit singh 1/214 share is sold to Manjit
Kaur Wife of Rupinder singh Son of Mohinder singh 1/24 share . Mutation has been sanctioned.

Through Mutation No. 16283/1 Dated 25/10/2021 from Navdeep kaur Wd/o Kulwinder Singh Son of Ajit Singh 1/24 share is sold to Sandeep Singh Son of Rupinder Singh Son of
Mohinder singh 1/24 share Mutation has been sanctioned. : :

Correct in Fard record No. 167 R/sir After the equity to record and fond Mutation No. 11499 sale through Bire Bibi Wife Nizamudeen Son of Alfadeen is sanctioned But
Jamabandi 2011-2012 Khata No. 723-725-726-798-1275-1281-1283-1474 in worng information is registered as per Jamabandi 2016-17 Mutation has been continuously wrong
registered So Now Mutaiton No. 11499 Sale Jamabandi years 2016-17 Khata No. 731/789-733/796-734/797-812/884-1273/ 1435-1279-1446-1447-1281-1451-1481/1735 is
order for correct registered

Through Mutation No. 16547 th. wasika N. 2022-23/104/1/1103 Dated 28-10-22 Motion Date 13/12/2022 from Bira Bibi Wife of Nazamudin Son of Alfiadeen 1/12 shareis
transfer in the name of Rehmat Ali Sonof Nazamudin Son of Alfideen 1/12 share. Mutation has been sanctioned.

18



Th. Report No. 342 on Dated 2

_06-2021 for rupees 6,70,000/-
fro HD /5/2023 present a clearance certificate Ref. No. FC1704230143 Dat lﬂmm.mmm\_,_\o. 394 Darted 01-06-20 p
© NDFc Bank Branch Dholewal Ludhiana as per this report Loan is cleared. €d 01-05-2023 as pe

Through Mutation No. 16725 Dated 20-05-2023 from Jagmail singh Son of Malkit singh Son of S

. . ——ritage in the name f Gursanpal Singh Son of Jagmail
>ingh Son of Malkit Singh 1/8 share. Mutation has been sanctioned. Oan Singh 1/g share is "€

-12- Office Letter No.
M”Mwﬁmw Mmﬂon No. 167 Dated 17-01-2024 Ekvetable Motor garage Today applicant present in SUVida centre g Jetter NO mmubmmwpo Omﬁmn_m w\m\mmw\womw\_”mmwmo%m\p _m Sitat
aled 4-1-2023 from Baljit Kaur Wife of Balwinder Singh Son of Karnail Sin . e 8 : -23-24-25- , Ok e
: gh beairng Khasra N; 118-19/1-22/2 : -73//4/2-20/1-
13/1min 17/3 18/2 min 17/3min 18/1 min 18/3min 18/4min 19/2-17/172//16min 17min 24min Nmma.,m___,. ww\\.p m.Hw\m&hN\\ms\w-d\\w-qw\\ 1-10-11/1-72//6/1-73//4/2-20/
64//21 Measuring 0-6 2/3 out of 4,50,000 received from Capital Small Fin bank Ltd. i 12

G.T. Road Branch, | . . r
Through Report No. 96 Dated 30/11/2023 Today Rahmat Ali Son of Nizamudeen present a letter mmum., Mwumzaw qg. 59.11-2023In suvida centre regarding wasika N. 2033 Date
18-2-2009 Measuring 3811.5 Sq yards to M.S. Shri Ram Finance Ltd first floor Feroz vais

egandhi market Dhole dhiana 10,00,000/- :
;qocmm Report No. 426 Dated 17/7/2024 Today applicant present a letter 63638021 Dated Hm.cq-Noﬁ:Mﬁ_ _,cxm:moo No. 2986 Dated 18-07-2024 received the loan by
Charanijit kaur Wife of Prem Singh Son of Bhag Singh regarding Khasra No. 19//16- b

. 17-18-19/1-22/2-23.24. 95 55//15/3-16/1, 51//13/2-13/1 min 18/118/ NBSMN»H_,: M\ =
17/1, 72//16min 72//16min 24min 25min 16min 72//14-15-54/2-6/1-73//2-9-10-11-11/14/2-20/1 64//21 *o.q Rs.12,00,000/- from SMFG India Home Finance Company Ld.
gomv ’ ‘. !’ /

.._.:qo.._m_.. Mutation No. 17345 wasika No. 2024-25/1/1783 Datd 21-01-2024 Mutation Dated 12/11/2024 from Karamjit Kaur wife of Davinder Singh son of Lal Singh 3/590 share
Is sold to Preeti Balal Hans D/o Balbir Singh Son of Mal Singh. Mutation has been sanctioned.

| Mmmmm., 1.59@% -
’ /
zowa.y% Pl
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Declaration

| Malkit Singh Son of Sandhu Singh Resident of Mullanpur Dakha Adhar Card No.

5916 4912 6416) permanent resident here.

| declare that my Land bearing Khutani No. 928 Khasra No. 64//26 at Village

ount. This land is currently ownership is in

Mullanpur Dakha having from equal acc
e said combliant regarding the cut of

my name, which is a private Ownership. Th
ownership land. Thesé are my

trees they have been cut from my personal

statement which | have read and listen found to be true and correct.

sd/- Malkit Singh

It is certified that given the said

statement in my presence

Sd/-
Sarpanch

Gram Panchayat

Mullanpur ( Ludhiana )

True Translation From | |
~Punjabl Hind}/UrdNnto English

NOTARJ'PL:‘BL\C (LDH)

12 9 NOV 2024
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True Translation from Punjabi To English

Declaration

| Navdeep Kaur Daugher of Kulwinder Singh Resident of Mullanpur Dakha Adhar
Card No. 9926 6681 9324), permanent resident here.

| declare that my Land bearing Khutani No. 1451 Khasra No. 64//21 at

Village Mullanpur Dakha having from equal account. This land is currently

ownership is in my name, which is a private Ownership. The said compliant

regarding the cut of trees they have been cut from my personal ownership land.

These are my statement which | have read and listen found to be true and

correct.

Sd/- Navdeep Kaur

It is certified that given the said
statement in my presence
Sd/-
Sarpanch

Gram Panchayat

Mullanpur ( Ludhiana )

True Translation From
Punjabi Hindi/Urd into English
r' \)o)
NOTARY PUBLIC (LDH.)

2 9 NOV 2024
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True Translation from Punjabi To English

Declaration

| Kuldeep Singh Son of Beant Singh Resident of Mullanpur Dakha Adhar Card No.

4175 8434 3263), permanent resident here.

| declare that my Land bearing Khutani No. 1451 Khasra No. 64//21 at

Village Mullanpur Dakha having from equal account. This land is currently

ownership is in my name, which is a private Ownership. The said compliant

regarding the cut of trees they have been cut from my personal ownership land.

These are my statement which | have read and listen found to be true and

correct.

sd/- Kuldeep Singh

it is certified that given the said

statement in my presence

Sd/-

Sarpanch

4| LUDHIANA (PD.) | %

Gram Panchayat Reqd. No. 2784

Mullanpur ( Ludhiana )

True Translation From
Punjabi Hindi/Urd‘u'}into English
/5 |

NOTARY PUBLIC (LDH)

2 9 NOV 2024



True Translation from Punjabi To English

Declaration

| Santokh Singh Son of Jagir Singh Resident of Mullanpur Dakha Adhar Card No-
5026 5542 6396, permanent resident here.

| declare that my Land bearing Khutani No. 928 Khasra No. 645526 at
Village Mullanpur Dakha having from equal account. This land is currently
ownership is in my name, which is a private Ownership. The said compliant

regarding the cut of trees they have been cut from my personal ownership land.

These are my statement which | have read and listen found to be true and

correct.

sd/- Santokh Singh

It is certified that given the said

statement in my presence

Sd/-
Sarpanch
Gram Panchayat

Mullanpur ( Ludhiana) 2\ LUDHIANA (PD.) | X
Regd. No. 2784

True Translation From
Punjabi Hindi/Urdu into English
<a7)

ald

NOTARY PUBLIC (LDH))

2 9 NOV 2024
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